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Export of Human Skeletons 

*497. SHRI N. E. HORO: Will the 
Minister of COMMERCE be pleased to 
state: 

raJ whether some cases regarding 
the eXP<>rt of human skeletons have 
come to the notice of Government; 

(b) if so, from which State and 
whether Government have also receiv-
ed any information regarding the large 
scale desecration of graves for re-
covering hUman skeletons for export; 
and 

(c) if so, what preventive steplJ Gov-
ernment propose to take in this regard? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINEs (SHRI 
PRANAB MUKHER.JEE): (a) to (c). 
Export of human skeletons and parts 
thereof is allowed by the Port Licens-
ing Authorities on production of certi-
ficates from (i) police authorities not 
below the rank of Officer-in-charge of 
the Police Station concerned regarding 
the source of procurement which 
shoUld also indicate the quantity' by 
weight or by number and export is 
allowed by the licensing authorities 
only to the extent mentioned in the 
certificate and (ii) foreign buyer that 
human skeletons are required for 
biological and medical purposes only. 

2. The major exporters of human 
skeletons are located in Calcutta. There 
were complaints in the past that the 
collectors of human skeletons were in-
dulging in malpractices, such as de-
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seerati_ Of &rave yards, diall,.. up 
of dead bodiIIr. etc. Itee" in view 
these c:cmpJaints, the condition of pr0-
duction Of a certificate from the poUee 
autborlties eoncerned in regard to tile 
~rce of procUl"8meDt baa been aU .. 
pulated. All state Governments and 
Union Territories were also advised 
to keep an informal watch on tile 
coUeetors of human skeletons to pre-
vent any unlawful/criminal activities 
being resorted to by them. 
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.G9. Shri H. N. NANJE GOWDA: 

SHRI D. M. PU'I'TE GOWDA: 

Will tbe Minister at FINANCE be 
pleased to state: 

(a.: whether the basic price at 1&dl .. 
genous Plastic Raw malerial js much 
higher tban the simUar cost of raw 
materials in foreign countries lUte 
South Korea; 

(b) if so, whether steep rise of Cus-
toms Duty from 91.7 per cent on C.I.F. 
value of High Density Polythylene to 
156.6 per ('ent will cause severe strain 
on the meagre finances of small scale 
plastic units; 

(c) whether in view of recent bike 
in Customs Duty to 156.6 per cent on 
High Density Po],ythylene most of the 
small scale units are about to be closed 
resulting in retrenehment and loss f)f 
reVenue on account of sales tax, income 
tax to Government; and 

(d) wbetber in view of this, it is 
proposed to reduce the custom. duty 
to what was prevailing prior *0 
16-10-1980? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (Sma 
SAW AISINGH SISODIA): (a) Owing 
to the fact that Indian petro-claemical 
plaDts are aenerally baaed on iii ..... 
priced naptba and are comparatively 
less viable in size, the basic price, of 
indigenous plastic raw material aft 
generally higher tlian the basic prices 
prevalent in foreign countries where 
quite a ff!!W of the plants are based on 
cheaper feed.etock like ~ .as 
and have more viable pr~uction ~~ .. 
cities. 




